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Applicant(s) \_,4// LIAJ 	1VV 2V'P 7  

Respondent(s) 	0 1 

Advocate for Applicant(s)  

OE 	, 

Advocate or Respondent(s)  

Notesof the Registry 	Date I 	Order of the Tribunaj 

' . 	1Cdt1OT !S 1? 

ed 	2_-9 

8.1.99 Present : Hon'ble Justice Sri D.N.Baruah, 
Vice-Chairman and Hon 'ble sri 
G.L.Sanglyine,Adrninistratjve 
Member. 

On the pryer of Mr S.Sarma,learned 
counsel for the applicants the case is 

adjourned to 11.1 .99. 

w ,  111.1.99 

Vice-Chairman 

Mr S.Sarma,learned counsel appearing on 
behalf of the applicants submits that the 

applicants are no longer interested with 

the case and do not want to proceed 

with the case. Accordingly the applica-

tion is dismissed on withdrawal. 

Me' er 	 Vice-Chairman 

Member 

10 
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